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Delivery of Avios to Indian Anlines
by HAL

767 SHRI SAMAR MUKHERJEE
Will the Mmmster of TOURISM AND
CIVIL AVIATION be pleased 1o ~tate

(a) whether the Indian Airhmes has
informed Goveinment that the delay-
od delivery of third batch of Avios
airciaft by the Hindustan Acronautics
Limited, Bangalore will result 1in
heavy losses to the anhnes during
the curient yea:r,

(b) 1f s0, the reasons for the delay,
and

(¢) the action taken by Government
to ensure prompt delivery of aircraft?
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THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR KARAN
SINGH): (a). Yes, Sir,

(b) and (¢) Accordmg to the re-
vised delivery schedule the first ol
the latest batch of 10 awcraft was to
be delivereq to Indlan Airlines in
April, 1972 and the 10th amrcraft in
Apnl, 1973. Suo {ay three airciraft
have been received by the Corpora-
tion. Hindustan  Acronautics Lid,
Kanpur have advised Indian Airhnes
that there are some production pro-
blems which are being examined 1u
consultation with thewr coliaborators
M s. Hawker Scddely Ltd. The re-
maining awrcralt are expected to he
dehivered shortly after these probiems
have beepn 1esolved

Delivery of aircraft booked with
H.AL. by Indian Airlines

788. SHRRI SAMAR MUKHERJEE-
Will the Mimister of TOURISM AND
ClVIL AVIATION be pleased to state,

(2) what wa~ the original program-
me of delivery of the last of the ten
wirerafts tor which orders weie placed
with HA1 by Indian Airhines;

tb) whether the delivery schedule
was subsequently revised and 1 so,
when 1s the due date for completion
af delivery, and

(¢) whether the delivery s likely
to be made and 1f not, the reasons
thevefor?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. XARAN
SINGH): (a) The tenth arrcratt was
{o be delivered in September, 1972.

(b) and (c¢). According to the re-
vised delivery schedule, the first air-
craft was to be delivered in April,
1972 and the tenth aircraft in April,
1973. Sp far three aircraft have been
received. Hindustan Aeronautics
Ltd., Kanpur, have advised Indian
Airlines that there are some produc-
tion problems which are being exa-
mined in consultation with their col-
laborators Mis. Hawker Siddeley Ltd.
The remaining aircraft are expected
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lo be delivered shoitly after these
production problems have been re-
solved

Tenure of Office held by General
Manager of Subsidiary Bank under
Staie Bank of India (Subsidiary
Banks) Act.

734, SHRI SAMAR MUKHERJEE:
Wil the Minister of FINANCE be
pleased to state whether under State
Bank of India (Subsidiary Banks)
Act, the General Manager of a Sub-
sidiary Bank cannot hold office for a
period exceeding 4 years?

THE MINISTER OF FINANCE
{SHRI YESWANTRAO CHAVAN):
In terms of sectton 29(3)(b) of the
State Bank of India (Subsidiary
Bunks) Act, 1959, the gencial mana-
ger of a subsidiary bank shall hold
nffice for such term not exceeding
four years and subject to such con-
ditions as the State Bank may, with
the approvsl uf the leserve Bank,
specify at the time ¢t hi. appoint-
ment. However, under  sub-section
*4) of section 29 of the suid Act, the
gene1al manuger vacating his office
I~ eligible 101 1e-appointment

Export of Producis manufactured by
Small Scale Sector

790 SHRI K LAKKAPPA-
SHRI P. M. MEHTA

Wil the Mimmster of COMMERCE
be pleased to siate:

(a) whether his Ministiy has taken
a series of measures to step up ex-
port of products manufactured by the
Small Scale sector; and

(b) if so, the broad outlines there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C GEORGE): (&) Yes, Sir.

(b) Gavernment have taken various
pwasures to Step up export of pro-
ducts manufactured by small scale





